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'P'   FORM 

564. SHRI LOKANATH MISRA : 
SHRI S. £ MARISWAMY : 

Will the PRIME MINISTER be 
pleased to state : 

(a) whether recently suggestions have 
been made from various quarters to 
abolish the system of 'P' form for foreign 
travel; 

(b) if so, whe;her there is any move 
on the part of ihe Government ot India to 
comply with these suggestions and 
abolish the 'P' form system; and 

(c) if so, whal are the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTl Y OF FINANCE (SHRI P. C. 
SETHI) : (a) to (c) Government are 
generally reviewing the policy 
concerning permission to travel abroad. 
The details of the suggestions under 
consideration cannot be given as 
decision, are yet to be taken. 

NATION \LISED  BANKS 

565. SHRI SITARAM JAIPURIA : 
Will the PRIME MINISTER be pleased 
to state : 

(a) whether it is a fact that the 
nationalised banks have been directed to 
finance Government's purchases of 
foodgrains for building a buffer stock; 
and 

(b) if so, the   details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
Si-THI) : (a) No such direction has been 
issued to the nationalised ban! s. 

(b) Does not arise. 

tSALE   AND   PURCHASE   OF   GOODS      BET-
WEEN  PUBLIC  & PRIVATE   SECTOR UNITS 

8. SHRI K. SUNDARAM : Will the 
PRIME MINISTER be pleased to state : 

(a) whether r.ny policy decision has 
been taken by Covernment in regard to 

t Transferred from the 17th November   
1969. 

sale and purchase of goods between 
Public Sector Units vis-a-vis the Private 
Sector; and 

(b) if so, the details of the decision 
taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI  P.  C.   
SETHI) :   (a)   and   (b) 
Government have decided that other 
conditions being equal, Public Enter-
prises should get preference in the matter 
of purchases either by Government 
Departments or by other Public 
Enterprises. 
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